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Tuesday, this the 18t day of November, 199%.

COBAMS
EDN_‘BLE MR. JUSTICE CHETTUR SANMKARAN NAIR, VICE CHAIRMAN
wn"m MRée PeVe VENKATAKRISHNAN, ADMINISTRATIVE MEMBER
Oehe 534/93 |

M.G. Thulasidas -

5/0 PeRe gunjhikrishna piliai

Graduate Assistant (M2layalam)

Government High School, Kavaratti
Union Territory of Lakshadweep Appl icant

By Advocate Mre. P.V. Mohanan
. VS |

l. The Administrator
Union Territory of Lakshadweep
Kavaratti R

2¢ The pirector of Education,
union Territory of Lakshadweep,
Kavaratti S Respondents
By Advocdte Mre Mo.VeS. Nompoothiri

e - QsA. 602/93
o

, , : 10 Mu .Bov.
Yy S/0 N. Vasavan
' S Graduate Assistant (Mathematics)
Government High School, Kadmat,
Union Territory of Ladkshadweep

2¢ Chandran Thettath
8/0 Kunhikelu T
Graduate Assistant (Mathematics)
. Government High School, Minicoy
Union Territory of Lakshidweep
3. Vijayan Ke ‘ X
: 8/0 Kunhikrishnan o
Graduate Agsistant, (Mathem2tics)
Government High School, Kélpeni
. Union Territory of Lakshadweep ~ Applicants

BY Advocate MC. P. V. MOhEnsn
[ VS
4,le The hdministrator

- N\ Ta .‘:-:‘l N .
‘& &% % union Territory of Lakshadweep
© & PiKavaratti
]

} The Wirector of Edwation
~ Union Territory ot Lakshidweep Respondents
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Qele 114§L93

le R8meShan KeKe 8/0 Keldan Ke
Graduate Assistafit (Hindd)
Government High School, Kavaratti

2+ Chandrasekharan P.Pe
~ §/0 Appakunhi, - _
Graduate Assistant (Hindd) .
Goverament High School, Kalpeni hpplicants
By Advocate Mre Pe Ve Mohanan
. VBe
le The "‘dmmutrato:,

Union Territory of Lakahadweep
- Kavaratti

2+ The Director of sdwaéion,' o

vunion Territory of Lakshudweep

Kavaratti _ _ Respondents
By Advocite MLe M.VeS. Nampoothiri

O.A. 2260/93

le Ko mm /0 Ge Philip
Langudge Teadcher (Malayalam) Grade=II
Government ben:uor Basic School, Kavarattdi

2e¢ Ce Rajendran 8/0 Chokxanathan
Ggraduate Assistant
Government High School, Kavaratti

3+ Shihabuddin V.M. S/o VeCe Mohammed Methar
. " gorained @raduate Teacher(Social Studies)
' Govremmentm.gh &chool, Kavaratti

4. Benny Mathew S/o0 Mathew
Trained Graduate Teacher(Hindl) -
Government High School, Kavaratti Applicants
BY Am@au Mre K.P. Dandapani
‘ V8o
1. Union of India represented by the
Secretiry,Government of India
Ministry of Home Affairs,mw Delhi
2¢ The Administrator,
Union Territory of x.akshadweep
Kavaratti Islands
3¢ The Director of Edwc ation.
© Union Territory of Lakshodweep
Kavaratti Respondents

BY Advocate Mre M.Ve8. Nampoothiri

O.A. 67/9¢

FeCe ROY »
‘Graduate Assistant (Engl ish) '
Unibn‘-\ Texrritory of Lakshadweep ‘Applicant
- BY Ad%D@d’Ge MK iuro endapani
.\/

. ~§ '*PJ"
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1. The Director of Edwation
Administration of Union Territory
of uakahadweep.&avaretti e

- 2¢ Union Territorvof Lakshadweep
Kawretti represented by its Administrahor

3e Union of India represented by Secretary
ministry of Home Affairs,New Delhi Respondents

BY Advocate Mre M.V.8. mampoothiri

CeP. Geethz [/0 Ce«Ke Paramesyaran
Teucher, JeBs School (Centre)
andrott

Beend p.U. W/0 Jacob varkey - . ;
Lecturer, M.Ge. College,Andrott Applicants

By Advocate Mre K.P. Dandapani ]
VSe | é {
1. The Director of gdwation

Administration of Union Territory
of Lakshadweep, Kavaratti

2« Union derritory of &aksh‘ddweep
Kavaratti represented by its Administrator

3e union of India represented by Secretary A
to Ministry of Home hffairs, New Delhi Respondents

BY Advacate MCe MeVeS. Nag;poothir&
QeAe 229/94

George wilfred P.Ge

Parampaloth House

Malipuram post, ‘ ;
Karthedom, Cochin-10 _ Applicant

By Advocate Mre X.P. Dandapani
VSe

1« The Director of Education
Administration of union Territory of

of Lakshadweep, Kavaratti

~ 2e¢ Union Territory of Lakshadweep.
‘ ;(avaretbi represented by its Administrator

3. yUnion of I.ndia rapresented by Secretary

e to Ministry of Home Affairs, New Delh:. Respondents
y ’%sﬂﬂlﬁ,}\ ‘
/g}‘ ;;, 'ﬁ&%{\dvocate Mr. u.v.s. anmoothiri
(¥ %
AF } g.ai‘, 238/94
N"’ :
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S e & -ac'.'ermnt“senier Basic School | T

Minicoy,Union Territory of Lakshddweep




- 4 -

2¢ Thomachan KeTe
TGT (Social Studies)
Government High School,Minicoy, -
lakshadweep

3. Helen Ke JdOOb,
TGT (Physics) ,
Government High Schol
Minicoy, Lakshadweep

4 R.Osily VeQoeo
TGT (Hindi)
Government S«Be School '
. Minicoy,Lakshadweep Applicants

BY Adwvocate K.P. pandapani
_ V3e
1. Union of India represented by the
Secretary,Government of India,
Ministry of Home Affairs,
-, New Delhi . | . _

2. The Administrator,Union Territory

of Lakshadweep,Kavarsatti
3. The pirector of Edw ation

ynion Territory of Lakshadweep.

Kavaratti Respondents
BY Advocate MCe MeVeS. Nampoothiri |

Oeh. 1077/94

C. harayanan

Chenal House

Kalliasseri P.O. .
Kannur pistrict-670 562 Applicant

By Advocate Mre K. P. Dandapani
| V8o .

1. Union of India represented by
the Secretary, Government of India
Ministry of Home Affairs,
New Delhi

2 The Administrator
Union Territory of Lakshadweep
Kavaratti Island

3. The Director of Education
Union Texxitory of Lakshadweep.
Kavaratti Respondents

BY Advocate Mre M.V.S. Nampoothiri
O.A. 210/94

/') N
Sujatha‘ Re W/O Sasikumar
Tramed‘\ @Graduate Hindi Teacher,
Government Je Be School.
mni.cay '

R 3 BX Aa\'ocate MCe Co narixrishnan
Syt |
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VSe

1+ The pirector of Educition
UeT. Of Lakshadweep, xava:att!.

2» The Adainistrator,

UeTe Oof Lakshadweep

Kavaratti
3. Union of India represented by Secretary

to Government, Ministry of Howme Affairs

New pelhi | Respondents
BY A@wcate MCe MeVeSe+ Nampoothiri

ORDER
CHETTUR SANKARAN NAIR (J), VICE cmmu
Applicants who belong to the mainland, are working

‘a8 teachers under the Lakshadweep Adminigtration, admittedly
for long years, though their appointmnf.s were styled adhoc.
2¢ According to»applicants. they wer; appointed in
accordanée with the rules and it is a misnomer to call the
appointment adhoce They rely on decisions of the Supreme
Court to contend that long and unintexrupted oftiqiation
entails regularisatidm.

3e - Respondents wouid submit that a decision bhas been

taken by the Government of India to limit regular abpointment.a

to islanders, with a view to pmtect them in the'Special
ci.rcumstancéo Shri M.V.5. Nampoothiri appearing for respon-
dents raised ap. :Lngen:loué and attractive argument to thel
.effect that such special treatment is permissible as part of
reservation poliey. In answer. abpucants would submit
that irrespective of other comiderations discrimination

‘on the ground of residence is unconSti;utional- .. We_think
that the Government of md.ta should take &8 look at the
question; whet:her J.ong years of service cén bc u..,i.ped __out
wi:,}hout any conseduence. They must also consider whether
the 'fiaolicy of shutting eut mainlanders or implementing
resemfdti.on creating momoply or 100% reservation, is .
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setting out their case before respondent union of India,
within six weeks from todaye Union of India shalli consider
the matter with reference to it.s- iegal and humdn aspects,
and take 8 decision as expeditiously as they find convenients
Till such a decision is taken status quo as of today will be
maintained and thereafter, the matter will be governed by
such orders as the Governmehtof India may pass.

4. Application is disposed of as aforesaide No CO8BtSe.

blted the 18t November, 1994.
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Peo V. VENKATAKRISHNAN CHETTUR SANKARAN NAIR (J)
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ADMINISTRATIVE MEMBER VICE CHAIRMAN
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